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THE HIGH COURT OF MEGHALAYA 


ATSillLLONG 


NO TIFICATION 

• Dated, Sbillong __.June, 2017 

NO.IICM.Wl23/2015/ : Conseque01 to the Order issued by the Government of 

\.feghalaya. Office of the Deput) Commissioner, Ri Bhoi District No.Estt/A-78­

79/Pt.!/33 I dated 5th June, 2017, Hon'ble the Iligh Court ofMeghulaya is pleased to declare 

9th June. 20 J7(J· riday) as lloliday on Account of"Rj Bboi Foundation Da)'" in the District 

& Session Judge Court, Ri Bhoi District.. Nongpoh. 

/
REGISTRAR GENERAL 

Memo. NO.HCM.IV1231201S/ .;2o8;(ft- Dated , Sbillong g t<-
June, 2017 

Copy 	to: ­

1 	 The Joilll Registrar-cum-.Secretary to Hon 'ble the ChiefJustice, High Court 
of Meghalaya, Shillong. 

2. 	 The Private Secretary to lfon'ble Mr Justice S.R. Sen, High Court of 
Meghalaya, Shillong. 

J. 	 The Private Secretary to 1/on'ble Mr. Justice V.P. Vaish, High Court of 
Megha/aya, Shillong. 


-1 The PA to Registrar General, High Court of \feghalaya, Shillong. 

5. 	 The District & Sessions Judge. 

Shillong/Jowai/Nongpoh/NongscoilliWilliamnagar/Tura. 

6 The Director, Meghalaya State Judicial Academy, Shillong. 

7 The RegiStrar. High Court ofMeghalaya, Shi/long. 

8. The Joint Regislrar, High Court ofMeghalaya, Shi/long. 
9 The Registrar (Administration), High Courl ofMeghalaya, Shillong. 
10. 	The Dtpury Registrar (Adminislration). High Cour/ ofMeghalaya, Shillong. 
I I. The Depz.ty Registrar (Jnfrastruc/ure & Accoums), High Court ofMeghalaya. 

Shillong. 

• 	 12. The Assistant RegiStrar (Record), High Couri ofMeghalaya, Shi/long . 
I3. The Assistanl Registrar (Accounts), High Court ofMeghalaya, Shillong. 
14. The ChiefLibrarian, High Court ofMeghalaya, Shillong. 

I5. The ChicfTranslalor (J!c Stalionery), High Court ofMcghalaya, Shillong 

16. The Public Relations Officer, High Court ofMeghalaya, Shillong 

I 7 ,..T}(eSystems Analyst, High Court ofMeghalaya, Shil/ongfor uploading the 


\...-	 same on the official website. 

I8. The Superilllendem (Judicial), High Court ofMeghalaya, Shillong. 

19. 	The PS 10 the Advocate General ofMeghalaya, Shil/ong. 
20. Notice Board. 

21 Officefile. 
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